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In The Matter of:

In Re: “Banks of the circular canal are
getting “Stolen” regularly ncar Galiff
Strcet wastes and garbage sprcading
pollution”- News item published in
Bartaman, Daily Bengali News Paper
datec 15.10.2023, Kolkata.
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Versus
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. Respondents
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MUNICIPAL (,ORPORATION
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
EASTERN ZONE BENCH, KOLKATA

ORIGINAL APPLICATION NO. 158/2023/EZ

In The Matter of:

In Re: “Banks of the circular canal arc
getting “Stolen” regularly ncar Galiff
Street wastes and garbage sprecading
pollution”- Ncws item published in
Bartaman, Daily Bengali Ncws Paper
date 15.10.2023, Kolkata.

o Applicam

Versus

Statc of West Bengal &,'Ors.

. Respondents

AFFIDAVIT ON BEHALF OF THE RESPONDENT NUMBER 04, KOLKATA
MUNICIPAL CORPORATION. : :

I, Debasish Halder, S/o Sri Sailendra Nath Haldar, aged about 42 ycars, by
faith- Hindu, by occupation-scrvice, and presently posted as Exccutive
Engincer (Civii), Solid Waste Management department, Kolkata Municipal
Corporation, havihg officc at 48, Market Street, Kolkata: 700087, do hcereby

solemnly affirm and declarce as follows:-

1. That, I am presently posted as Executive Engineer (Civil), Solid Wastc
Management department,, Kolkata Municipal Corporation, having office

at 48, Market Street, Kolkata: 700087 and I am well acquainted with
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the facts and circumstances of the casc and as such I am competent to
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swear, sign and affirm this affidavit.

2. That this affidavit is filed in compliance to the Solemn Order dated
17.10.2023, passcd by the Hon’ble National Green Tribunal, Eastern

7Zonc Bench, Kolkata.

: 40! A i_‘\S ’Ihdt in obedicnce to the Solemn Order passed by the Hon’ble Tribunal

N\
X\ dnd also in pursuance to the direction with the Urban Dcvclopment &

/"'::;-l"“’t; V[h‘mlupal Affairs, Dcpartment, Government of West Bengal, and

dgpartmcntal inspection was donc at the sitc on 09.12.2023. During

- A
ffmspcctmn it was rcvcaled that solid waste management (SWM)

Department of Kolkata Municipal Corporation provide conscrvancy

services at the Galiff Street to keep neat and clean on regular basis by

providing about 20 (twenty) numbers 240 (Two Hundred and Forty) litre

trash bin at the site.

For primary collection of waste from houschold of that arca about 430

(Four Hundred and Thirty) number 10 (Ten) litre trash bin have been

proQidcd for general awarencss. about clecanliness within the locality,
SWM Department has madc hoarding of banncr at sceveral places of

Galiff place and also distributed leaflets and made hand miking done

- with the help of Health Dcpartmént.

Presently the SWM Department is rendering conscrvancy services on

daily basis at the site.

along with photographs arc
with the letter ‘R-1".

Photocopy of the Inspection  Report,

collectively annexed herewith and marked

4. That it is therefore respectfully prayed that Hon’ble Tribunal may pass

such order/orders as it deems fit and proper in the interest of justice.

DHUL

( Identificd by mc Executive Engineer (C)/ SWM-1
K ”! 10,6 Kolkata Municxpal Corposation
\'(; No.-655

,.y/ﬁ;catc /%2/')@7,7 |

Bidhanna; o Ce
"'i\luu i 24k [95) 14()1' Thc K.M.C
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S’L‘” ﬁ@t""”%‘§'%”.r;;;")-}g:‘i“.
VERIFICATION
: 1617 A
Verified at Kolkata by the deponent above named on this the .07 day of / e

February, 2024 and say that the contents of this affidavit madec in paragraph
" nos. 1 is truc to my knowledge and those made in paragraphs no. 2 16 s 5
" arc truc to my information derived from records and rest arc my respectful
submission before this Hon’ble Tribunal.
Executive Engineer (C)/ SWM-I

71/,,/%7’ ,;%‘,\' %W a/é 4/2%';—”- Kd.kafi‘c‘ﬂ%?f&?@ Corporation
Advocate /¢07W}9 g . |

For The K.M.C

Identified by me

@ <‘ ‘{ f"f_, 18 »
EET )0 FEB 2024

bbbl DA Tirse
*-North 24 1Fgs
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Report

On _the matter of

Original Application No. 158/2023/EZ
Before the National Green Tribunal
Eastern Zone Bench, Kolkata
In Re: “Bank of the Circular Canal are getting Stolen regularly near Galiff Street: wastes and

garbage spreading pollution’’- News item published in Bartaman, Daily Bengali Newspaper, dt.

15.10.2023, Kolkata].
Order dated 29.11.2023

In compliance with the order duly passed by the Hon’ble NGT dated 29.11.2023 in connection with the
above referred OA no. and subsequent direction of UD & MA Department, Govt. Of West Bengal,
departmental fnspcction caused at case site on 09.12.2023. During inspection it was revealed that Solid
Waste Management (SWM) department of the Kolkata Municipal Corporation (KMC) provide
conservancy Services at the Galiff Street to keep neat and clean on regular basis by providing about 20
nos. 240 liter trash bin at there. For primary collection of waste from households of that area, about 430
nos. 10 liter trash bin have been provided. For general awareness of cleanliness within the locality,
S.W.M department has hoarded banner at several places, distributed leaflets and hand miking done with

the help of Health Department. Presently, this department is rendering conservancy services on daily basis

at there. b agh) 4"/\ 2,
b@)ﬁﬁ%{ i | A
réce £ Ward No, -07 \,./\VD Assistant Dirodtor {SWIVEIBRCIC)
7\
..

Wd.-7 {S.%.M.-I) Br.- | A.D. SWM-I, BR-!

= al, WMunl. Corporation ! 2 ‘ F( KMC
Executive Engincer(C)/D. D-1/ (SWM-I) 2% I MvS
Ex-Engr.(C)/8.W..1 Exccutive Engineer (C)'/ SWM-

K.M.C. ~ ) &y swmi

:gcutive Engineer \
l\‘f olkata Municipal Corporation
/S
L

WM.
Deputy Chidf¥ Midkigraton

Kolkata'v %}

e \J\'\/“)
Chief Municip lEm;l eex (SWM)

CHIEF MUNICIPAL ENGINER +S%%)
KOLKATA MUNICIPAL CERPORARED I
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BEFORE THE HON’BLE NATIONAL
GREEN TRIBUNAL. EASTERN ZONE
BENCH, KOLKATA

ORIGINAL APPLICATION NO.
158/2023/EZ

In The Matter of:

In Re: “Banks of the circular canal arc
getting “Stolen” regularly necar Galiff
Strcet wastes and garbage sprcading
pollution”- Necws item published in
Bartaman, Daily Bengali News Paper
date 15.10.2023, Kolkata.

e Appliéant

Versus

State of West Bengal & Ors.
. Respondents

AFFIDAVIT ON BEHALF OF THE
RESPONDENT No. 04, THE KOLKATA
MUNICIPAL CORPORATION

SIBOJYOTI CHAKRABARTI
Advocatc
For The K.M.C
Email: subho.advocate@gmail.com
(M): 9007035534.




